. .
CENTRAL ADMINISTRATIVE. TRIBUNAL
PRINCIPAL BEMNCH: MEW DELH!
RA No. 119/99 '
Coin
L 0OA Mo, 128/98
New Delhi, this the 2ol day of May. 1999
T Hon'ble Shri J.N. Bhat, Member (J)
Hon'ble Shri S.P. Riswas, Member (A)
Shri K.B.Rajoria son of late Sh.B.B.Mathur,
Resident of C-11/132, Moti Bagh-1|, )
Mew Delhi- 110 021. ' ....Review applicant.
{Bv Advyopcate: Shri M.P. Ran)
. S : g Versus
Y ) ' . .
’a . B
Y Union of India through
i 1. ' Secretary, : :
Ministry of Urban Affairs & Employment,
Nirman Bhawan,
Mew Dethi.
2. The Secretary, .
Ministry of Persconnel, Public Grievances
& Pensione. Deptt. of Perscnne! & Training,
Morth Bloclk,
‘New Defhi.
3. Unicn Publi¢ Service Commission through
Secretary, -
Dholpur House, = = ' ‘
; ) Shah jahan Road,
N Mow Delhi.
. o
P T4 Shri N.Krishnamoorthy,
T "Director General {Works),
. C.P.W.D. ., Nirman Rhawan,
Mew Delhi, i ‘ .".Respondents

(By Advoéate: By None)
| JUDGEMENT(By circulation)
Hon'ble Shri T.N.Bhat, Member (J):

This ‘RA hés‘ﬁeen filed byzthe reviéw applicant
seel ing reviéw of thé Jngement'dated 12.5.1999 delivered
in OA~N§. ‘128/991 T!t is atleged in the RA that 'there s
an efrof apﬁarant oﬁ‘fhé:face of the record in ag much as,

when the learned counse!.fnr the applicant was maling his

siubmission, " the Bench asked him whether the applicant was
el 99
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